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1990-91 —_— 1,81,416
1991-92 — 1,66,383
1992-93 — 1,63,100
1993-94 —_ 2,09,695
1994-95 —_ 2,64,007
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Instrumentation Limited, Palghat

*276. SHRI O. RAJAGOPAL: Wil
the Minister of INDUSTRY be pleased
to state:

(a) whether Instrumentation Limited,
Palghat, a public sector unit in Kerala, is
a profit making unit and has been merged
with the Instrumentation Limited, which
has becn declared a sick unit by BIFR;

(b) if so, the reasons therefor;

(c) whethcer Government propose to
de-link this company (Palghat Unit of
Instrumentation Ltd.) from
Instrumentation Limited; if so, when;

(d) if not, the reasons therefor; and

(e) whether Government would
consider the merger of this particular unit
with any other Public Sector Undertaking
like BHEL?

THE MINISTER OF INDUSTRY
{SHRI K. KARUNAKARAN): (a) "and
(b) Instrumentation Ltd. (IL) has been
declared a sick company by BIFR. The
Palghat unit, which is making profits, is
an integral part of the company. The
BIFR considers Financial status of the
company as a whole for the purpose.

(c) to (e) Various options including
revival of the company as a whole or of
separate units (including merger with any
PSU) are under consideration.



